1 0.A.No. 200/00261/2021

CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
JABALPUR

Original Application No.200/00261/2021
Jabalpur, this Monday, the 5" day of April,2021

HON’BLE SHRI RAMESH SINGH THAKUR, JUDICIAL MEMBER
HON’BLE MS. NAINI JAYASEELAN, ADMINISTRATIVE MEMBER

Kamlesh Kumar Jain, age about 35 years,

S/o Late Shri Sheelchandra Jain, Occupation Teacher,

PHT Sanskrit, Posted at Kendriya Vidyalaya Tikamghar

R/o Gali No. 4 near Shiv mandir, Nandishwar Colony,
Tikamghar, District Tikamgarh (MP)-472001 -Applicant

(By Advocate — Shri Neeraj Nahar Jain)
Versus

1. The Assistant Commissioner (Establishment)
Kendriya Vidyalaya Sangathan, 18, Industrial Area
Shaheed Jeet Singh, Marg, New Delhi, Pin 110016

2. The Assistant Commissioner (East-Il/1ll),

Kendriya Vidyalaya Sangathan, Regional Office

Bhopal District, Bhopal (MP),Pin 462001 - Respondents
ORDE R(ORAL)

By Ramesh Singh Thakur, JM:-

Learned counsel for the applicant seeks to withdraw
this Original Application.

2.  Accordingly, the Original Application is dismissed as

withdrawn.
(Naini Jayaseelan) (Ramesh Singh Thakur)
Administrative Member Judicial Member
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